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dateg the 4th April, 1058, making cer-
tain further amendment to the Dis-
placed Persons (Compensation and
Rehabihitation) Rules, 1955 [Placed
wm Labrary. See No LT-1371/59)

Rerort or INpIAN PropucTIVITY TEAM

The Minister of Industry (Shri
Manubhai S8hah): Sir, I beg to lay on
the Table a copy of the Report of
the First Indian Productivity Team
on Productivity 1in Industries of
USA. West Germany and United
Kingdom  [Placed wn Library See
No LT-1372/59]

12 30 hrs,
MESSAGE FROM RAJYA SABHA

SECRETARY Sir, I have to report
the following message received from
the Secretary of Rajya Sabha —

“In accordance with the provi-
sions of rule 101 of the Rules of
Procedure and Conduct of Busi-
ness 1 the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sit-
ting held on the 20th Apnl, 1859,
agreed to the following amend-
ments made by the Lok Sabha
at its sitting held on the 13th
March, 1959, in the Chartered
Accountants (Amendment) Bill,
1958

Enacting Formula
1 That at page 1, Iine 1 —

for “Ninth Year” substitute—

“Tenth Year”
Clause 1
2 That at page 1, line 4,—
for “1958" substitute *1959”.
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12.30} hrs.

COMMITTEE ON FRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS
FORTY-THIRD REPORT

Sprdar Hukam Singh (Bbatinde):
Sir, 1 beg to present the Forty-third
Repart of the Commitiee on Private-
Members' Bills and Resolutions

1231 hrs.

ESTIMATES COMMITTEE
Frrry-rirsT REPORT

Shr: B G Mehta (Gohilwad) Sir
I beg to present the Fifty-first Report
of Estimates Committee on the action
taken by Government on the recom-
mendations contamned m the Thirty-
first Report of the Estimates Com-
mittee (First Lok Sabha) on the
Ministry of Railways—Finance and
Accounts

1231} hrs

FINANCE BILL, 1959—contd

Mr Speaker The House will now
take ‘up further consideration of the
motion moved by Shr1 Morarn Desalr
on the 20th April 1959, that the Bill’
to give effect to the financial pro-
posals of the Central Government for
the financial year 1059-60 be taken
into consideration Shr: Pahadia may
continue his speech

Some hon Members: How much:
time 18 available?

Mr. Spesker: Shri Pahadia hae
taken three mnutes The time
allotted for general discussion is 11
hours out of which 9 hours 10 minutes
have been availed of Therefore 1
hour 50 minutes now reman The-
time allotted for clause-by-clause con-
sideration and third reading is 4 hours
How long does the hon Minister pro-
pose to take for his reply?

The Minister of PFinance (Shrk
Morarjl Desai): About 40 to 45
minutes



